Shortcomings in No Objection Portal

*1474.

b)

SH.AMIT SIHAG, M.L.A.: Will the Urban Local Bodies Minister

be pleased to state:-

whether it is a fact that there are following shortcomings in no
objection certificate portal of Urban Local Bodies Department:-
i) the development tax is imposed on old constructed

colonies for which rules are not clarified;

ii) approved areas are shown as unapproved and most of the
unapproved area has shown as approved;

iii) residential property has shown as commercial property;

iv) the record of portal is different from the offline record of
Municipal Council; and

if so, the steps are being taken by the Government to overcome

the abovesaid shortcomings togetherwith the details thereof?

ANIL V1], URBAN LOCAL BODIES MINISTER

a)

b)

No Sir, there is no portal in the name “"No Objection Certificate”,
but a portal namely “"No Dues Certificate” has been launched by
Urban Local Bodies Department.

i) There is no development tax, but development charges
which are levied in municipal limitsexcept the residential
properties falling in Lal Dora.

ii) &iii) No. Approved, unapproved, residential and commercial
areas/properties are shown correctly on the portal. But
there can be some isolated mistakes and there is clearly
a procedure to correct such mistakes. This correction is
being done regularly and it is an ongoing process.

iv) Each Municipal Body has uploaded the offline data
available with them on the ‘No Dues Certificate’ portal.
However, if there are some errors, the same are
corrected after following due process.

Whenever errors are pointed out by citizens or municipal bodies

itself, the same are corrected immediately by the Competent

Authority.
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